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CALLING ATTENTION TO
MATTER OF URGENT PUBLIC
IMPORTANCE

INDIAN ARMY’S ASBSISTANCE DURING
KASHMIR FLOODS

shrl Vajpayee: Under rule 197, I
beg to call the attention of the Minis-
ter of Defence to the following
matter of urgent public importance
and 1 request that he may make a
statement thereon:—

‘“The assistance rendered by the
Indian Army to the people of
Jammu and Kashmir during the
recent floods.”

The Minister of Defemce (Shri
Krishna Menon): Mr Speaker, Sir,
a statement of ‘the assistance render-
ed by the Indian Armed Forces to the
people of Jammu and Kashmur dur-
ing the recent floods’ has necessarily
not only to be brief, but has to be
largely of a general character, having
regard to the fact that, as the House
knows, special considerations apply to
the State of Jammu and Kashmir,
which is an operational area, and any
statement of perticulars and details
while being accurate have to be gov-
erned by reasons of national secunty
and the fact that troop dispositions
and details, of course, are part of this
consideration.

The armed forces positioned in the
State have been available to render
all possible aid, and it is gratitying
to feel that their participation has
been welcome to the people and the
State Government. Because of the
knowledge of the area and of previ-
ous years' conditions, the forces and
their commanders were fully alive to
the situation, and no time was lost in
their becoming fully operative. Land
communication had become impossi-
ble. Reconnaissance of the fvoded
area from the eir was made very
soon after the floods set in, by the
high-ranking officers @t Defence
Headquarters, including Chiefs of
Staff and Defence Ministry officials,
along with the State authorities.

Calling Attention
to Matter of Urgent

Public Importance

The first warning of floods in the
Srinagar Valley which is generally
issued when it rains heavily for about
twelve hours was given at seven
o'clock on the morning of 4th July
last. Army Units in the area were
thereupon alerted. A combined head.
quarters consisting of representatives.
of the civil authorities, the Army and
the Air Force was set up at Srinagar
to co-ordinate rescue and relief work.
and other assistance that may be re-
quired by the Armed Forces in view
'of the disaster that threatened. The
situation appeared to deteriorate
rapidly on the 6th July. Army
patrols were thereupon detailed on a
round-the-clock basis to watch the
breaches on the banks of the river
Jhelum and to strengthen weak points.
with sand bags etc.

In the Jammu sector, the flood
warning was 1ssued by the State Gov-
ernment on the 5th July at 7-15 a.m.
Troops were deployed immediately
to render assistance to the civil au-
thorities and to strengthen bunds
wherever required. The Army pre-
pared for evacuation of civilians in
the low lying areas and the issue of
boats and other requisites. While
general particulars of damages, to
highways, bridges and other strue-
tures and places may as far as possi-
ble be given, description has neces-
sarily certain himitations in regard to.
this part of India

In the Valley, Army engineers.
brought back to use four important
roads Troops were deployed for the
evacuation of civilians and both Army
road transport and boats were detail-
ed for anti-flood measures. Tens of
thousands of sand bags from Army
stocks were diverted to meet the fury
of the flood and to save important
areas and points from disaster. Flour
had to be released from limited Army
stocks for urgent and immediate re-
liet to flood victims. Similarly, tens:
of thousands of gallons of fuel had to
be loaned to the trade to meet the re-
quirements of the public end of the
tourists who were stranded in many-
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Jplaces. The Army Medical Authori-
ties had to give attention to civilian
cases and casuslties amounting to
more than eight thousand, to meet
the threat of the epidemic that often
foliows a flood T.B, small-pox and
anti-cholera inoculations on an ex-
+ensive scale had to be undertaken
by the Armed Forces Medical Ser-
vices Simlarly, preventive measures
had to be undertaken in the villages
affected by the flood, by DDT spray-
ing and other methods on a large
scale Some eight medical teams had
to be despatched to various pomts in
«he Srinagar area

In the Rajauni-Poonch area land
athids; wastlecdaway 0aeds otk otke”
damages had to be repaired and res-
toration work done, and a number of
bridges had to be constructed within
-short periods

In the Jammu area also, Army per-
sonnel had to be employed for simi-
lar work and for making good the
breaches in the banks end piotective
bunds of the river Tawi

Army engineers and troops were
deployed to assist to bring into com-
mussion the Pathankot-Srinagar road
which had been breached in many
places Six major bridges had to be
constructed, the work bemng done on
& non-stop basis until completion A
number of other bridges and culverts
had also to be similarly restored at
the same time The town of Banthal
and the Banihal bridge which faced
danger of being washed away was
protected by counter-measures and
fortunately, both the town and the
‘bridge were saved

The extent of the damage and the
volume of consequent assistance may
be stated in general terms as follows

In and around Srmnagar, a total
fength of nearly three hundred miles
of roadways and breaches, partial or
full destruction of communications at
over fifty places including some eigh-
teen bridges and culverts had to be
«ffectively dealth with and very soon

mportance

In the Rajauri-Poonch smes, simi-
larly, the damage which had ¢0  be
restored extended to twenty-one miles
of roads, meluding seven bridges
which were completely destroyed by
the floods

In and around Jammu, one hundred
miles of roads and tracks in over
thirty-seven places had to be res-
tored

In far off Leh, one bndge, and ten
mules of roads suffered destruction
and were repaired

Srinagar airfield which 1s on high
p e, aed heresore, oscaper Aoady,
owever, was 1solated on account of
the damage to the roads leading to
it, thus creating a problem in respect
bf the tourists that had to be repmt.
riated ‘These roads, where possible
bf repair, were repaired, and where
1t was impossible, diversions were
built The Indian Air Force carned
but many sorties for reconnaissance
bf the flood-affected areas to enable
{ ounter-measures to be planned and
laken They were also able 4o res-
]pond to requirements of ar-lift
bssential supphes of Red Cross stores
3nd other relief

Government would not ke to give
‘he mmpression to the House that the
‘Armed Forces alone were available
9nd rendered the required assistance
o meet the menace and the harm n-
fhcted by the catastrophe The re-

urces of the State Government
Were both extensively and promptly
Srgamised under the leadership of the

ime Minister of Jammu and Kash
bnir and manned both by the volun-
leers and official personnel  The re-
Jources of the Central Government
Were also available to the State All
hecessary branches of administration
$¢ the Central Government, more es-
becially, the Ministry of Food and
Agriculture, the Ministry of Heslth
ind the Minstry of Communications
ha Jarge and comsiderable measure
Yvere engaged in meeting the havec
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to Muiter of Urgent
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‘The Indian Airlines Corporation car-
ried out as many as 162 additional
fights between Scrinagar and Jamray|
Pathankot. They airlifted some four
thousand pessengers in addition to
their normal flights,

Government are glad to report to
the House that the personnel of the
Armed Forces in addition to their as-
signed duties responded as citizens to
the aid and succour of the afflicted
people, voluntarily, and in consider-
able measure,

1, however, regret to inform the
House that some twenty-two Army
personnel lost their lives. I feel sure
that the House would like me to con-
vey to the next-of-kin and therr
families of these dead men our abun-
dant sympathy, and also our apprecia-
tion of the prompt and spontaneous
response of Army personnel in all
ranks to render assistance to the
civihan population—~men, women and
children—to the best of their ability

The account that has now been
given, as required by this occasion,
has to be restricted to the assistance
rendered by the Armed Forces. The
House 15 already aware both of the
extent of damage and the extent of
reparation and reliet rendered by
Governments, State and Central; and
by voluntary authorities and organi-
sations, both from the statements
made in this House and from the
reports that have appeared in the
press.

Mr. Speaker: I am sure, as the
Defence Minister has said, our sym-
pethies go forth to the families of the
twenty-two or twenty-three members
of the Armed Forces who have lost
their lives. We also appreciate the
excellent work that has been done by
the Armed Forces, and we hope that

if necessary they will continue to do
80,

1218 hre,
MOTION RE: RISE IN SUGAR
PRICES

ot gwew Ty (¥Q) : wehr
Wy WERY, Wt wey A ave §
I8 WY § ofeqw wow wrea § ¢

“fir gz awy Ol § foor &
a7 avere A Afy g fen
whe wft § i aTmT & wdm
woft § fir ag 0 & ey dafe
e iy & =yrarfat g -
= ¥ A & o o wTd-
i w1

T, & A # aga W §
fF 51T & A wEAH B AT E
W *Y frae @ fgmi 37 ¥ ARl
fear « amg & ava & wdlr S
qfeAzd adad ®1 ff wraTd
fr 3% 7 ® faax & fd wm
frmraT

AT ATHIT, ¥R &7HL, 87
YsH TR Ac A Fa N
are o g § fe fr o gwe ¥ faw
wifewt 7 WX TvRT § QUM w A
T 4 R R O g8 9
| 8T e¥e ® qar wEaT umr
S 39 awm W T AW T ¥@ NW
Y faaTe guT 41 | I8 4N AR W4-
w1 s S Y Y & 1 9 O sy
g  Jorfe ¥ @ AN § 1 W
Ja aug 9 faae & a9 qu I
q w &1 ¢

“The consumer was fleeced of
no less than @ sum of Rs 6 to
Rs. 8 crores, when the Govern-
ment sat calling conferences,
meetings, and committees, whan
every housewife was wotried





